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Act, 1935 indicates the areas included in 
the National Capital Region. The towns 
proposed to be deveJoped are as under: 

I. Haryana: Faridabad, Guraaon, 
Rohtak, Babadurgorh, PalwaJ, 
Sonepnt, K·undli, Panipat, Rewari 
and Darwh e, a~ 

2. Uttar Pradesh: Meerut, Ohaziabad, 
Bulandshahr, Hapur, Modinagar, 
Khmja, Sikandar/NOIDA, Barahat' 
Sardhana, Gulaoli, Oarhrrtoktes· 
war, Hastinapur, Narora, Loni, 
Dadri, Baghpat, 3nd Khekra. 

3. Ra)asthan : Alwar, KhairthaJ, 
Bbiwadi end Behroor. 

(f) The proposals submitted by the 
State Governments are under process and 
it is not possible to estimate, at th is stage, 
the exrent of land that may be acgu ired 
by the States for implementing the National 
Capita] Region schemes. • 

Appointment of an Urban Development 
Commission 

120. SH:Rl S"TYENDRA NARAYAN 
SINHA : Will the Miniiter of URBAN 
DEVELOPMENT be pleased to s-tate ; 

<a) wh~ther Government ha\e appointed 
an Urban Development Commission headed 
by an architect; 

(b) if so. tbe terms of reference of the 
Commission; and 

(c) wh:;!ther the question of fixing a 
ftoor ratio w.>uld be placed before the 
Commission so that uniform regulation 
may be enforced in aU metropolitan areas? 

THE MlNISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SlNOH): (a) Yes, Sir. 

(b) The Commission will study tnttr 
alia demogranphic, employment, physical, 
fiscal, shelter, astbetic and cultural aspects 
of urban development in the country; 

(c) This question has not been speclfi· 
cauy placed befort the Committee. 

RaisJng of Salary ceiling for EliglbilltY. 
for bonus 

121. SHRI SATYENORA NARAYAN 
SINHA : Will the Minister of LABOUR . 
be pleased 10 state : 

(a) whether any dec·ision has been 
taken to raise the salary cei1ing for eligi-
bility for bonus under the Bonus Act; and 

(b) if so, details tbereo f ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI T. 
ANJIAH) : (a) Yes, Sir. 

(b) An Ordinance raising the salary/ 
wage ceiling from Rs. 1600/- p.rn. to 
Rs. 2SOO/. per month for eligibiBty of 
bonus under the Payment of Bonus Act, 
1965 has been promulgated by the Presi-
dent on the 7th November, 198S. The 
bonus for employees drawing salary or 
wage between Rs. 1600/- and Rs. 2500/· 
p.m. will however, be computed as if they 
a. c draw ins wa~e/salary or Rs. 1600/· 
p.m. only. 

Compiletlon of new ser~es of Consumer 
Price lndes 

122. SHRJMAT! KISHORI SINHA : 
Will the Mini~ter of LABOUR be pleased 
to state : 

(a) when is the new serici of Consumer 
Price Index with a base yenr between 1980 
and 1985 to be introduced; 

(b) v.hether the new series conforms to 
Seal Committee recommendations : 

(c) whether some central trade unions 
have raised any objections to the method 
of compiling the inde.1; 

(d) whether workers hRve suffered 
benvy Joss due to the delay in compiling 
and implementing the -new index and also 
due to continued u~e of the 1960-bascd 
index; an~ 

(c) if so, the details thereof? 




